
rules also. The responsibility Iqf en-
forcing the provisions ot these laws 
ig with the concerned state Govern-
ments, According to the provisions 
oi the Petroleum Rules, 1976, RCF 
are required to confirm that all 
their customers are in possession oi 
valid and appixjpriate licenceg loT
storage of methanol. This require-
ment is scrupulously observed by
RCF. Though not so required under 
the other Acts, RCF also verify that 
the purchasers of methanol from 
them do hold, where required, valid 
licences under the Poisons Act, Pro-
hibition and Excise Act and Eulea 
etc.

Ptomottoa and presenration ot talk 
coltnra

♦237. SHRI R. P. DAS; Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) the steps taken by Government 
for the promotion and preservation ot 
the folk culture so far; and

(b) whether his Department has any 
scheme for filmin£ the famous folk 

dances of Bengal?

THE MINISTER FOR INFORMA-
TION a n d  BROADCASTING (SHR[ 
VASANT SATHE): (a) and (b). A  
Statement is laid on the Table of the 
lx)k Sabha.

Top posts in public sector undertaklnes 
lying vacant

*235. SHRI CHHOTEY SINGH 
YADAV: WiU the Minister of ENERGY 
be pleased to state;

<a) whether it is a fact that a num-
ber ol top posts in various public sector 
undertakings under his Ministry have 
been lying vacant for long;

(b> if so, details thereof stating the 
Oeriod for which these posts have been 
lying vacant and its effect on the func-
tioning of the undertaltlngs; and

£c) reasons for not filling up these 
vacancies so far?

THE MINISTER OF ENERGY (SHRI 
A.B.A. GHANI KHAN CHAUDHURY):
(a) to(c). Two posts of cheif execu-
tives of undertakings under this Minis-
try are being looked after under dual 
ciiaree arrangements, since 13-6-1980 
and 1-4-1981, The work has not suffer-
ed in any of the undertakiags on this 
account. The selection of permanent 
Incumbents for these posts would be 
finalised shortly.

In respect of one other post, orders 
appointing; a permanent incumbent 
J>ave been issued on 31-8-1981.

Statement

Promotion and preservation of folk 
culture is one of the themes which 
receives Government support in various 
forms. The Sangeet Natak Akademi 
and the Lalit Kala Akademi under the 
Ministry of Education St Culture are 
striving lor the promotion and preser-
vation of folk performing arts which 
are a part of folk culture, Sangeet 
Natak Akademi implements the follow-
ing schemes for preservation and pro-
motion of folk performing arts;

{i) documentation, archival coDec- 
tion and dissemination;

(ii) preservation and promotion of 
rare forms of performing arts;

fiii) preservation and promotion 
of puppetry;

(iv) documentation of tribal i'ul- 
ture.

Assistance has also been given over 
the years to various cultural organisa-
tions which are engaged in training, 
research and development in these 
areas.

2. The Lalit Kala Akademi has a 
scheme for the survey of folk, tradi-
tional and tribal art. In the recent 
past, the Akademi has conducted sur-
veys of Warli Art in Maharashtra, 
Molela terracottas in Rajasthan, Pithora 
Paintings and is working on Folk and




